                                                DELHI LEGISLATIVE ASSEMBLY
 Bulletin Part – I

(Brief summary of proceedings)

Thursday 13th September, 2007/ 22 Bhadrapada 1929 (Saka)
       No. 83

	1
	 2.03

 PM


	                  Ch. Prem Singh, Hon'ble Speaker in Chair. 

       Dr. Jagdish Mukhi, Leader of Opposition and other members of BJP started raising slogans against filing of affidavit regarding non existence of historical evidence of Lord Rama in Ram Setu Case  and made a  walk out in protest.     

                                                                                

	2
	2.08

PM
	Smt. Sheila Dikshit, Chief Minister congratulated Hon'ble Speaker and Assembly Secretariat for the renovation  and creation of graceful lounge for the Members in the Assembly..



	3
	2.09

PM
	Dr. Jagdish Mukhi, Leader of Opposition and other members of BJP joined the House proceedings

	4
	 2.10

 PM
	Question Hours: Starred questions No. 22,23,26-27 & 28  were asked and replied. Replies to starred questions No.21,24-25, 29-40  and un-starred questions No. 63-136 were placed on the table.

Starred Questions No.1-20 and Unstarred Questions 1-62  listed for 12th September, 2007 were placed on the table  under rule 44 (2) of Rules of  Procedures and Conduct of Business.

	5
	3.00

PM
	Special Mention (Rule 280):  The following Members  raised matters under Rule 280:-

1. Shri Bheeshm Sharma                

2. Shri Surender Kumar

3. Shri A Dayanand Chandila A (Minister of Power intervened)     

4. Shri Sahab Singh Chauhan



	6
	3.25

PM
	Exchange of arguments took place between Shri Bheeshm Sharma and Shri Sahab Singh Chauhan on the issue of Wazirabad Bridge raised under rule 280.  

    The Chair named Shri Bheeshm Sharma for causing disturbance in the House proceedings.

Shri Sahab Singh Chauhan and other members of BJP sought action against Shri Bheeshm Sharma for unparliamentary manner and started raising slogans causing interruption in the House proceedings



	7
	3.28

PM
	House adjourned for twenty minutes.

	8
	3.50

PM
	House reassembled.

Shri Sahab Singh Chauhan and other members of BJP again started raising slogans   seeking action against Shri Bheeshm Sharma for unparliamentary manner and causing interruption in the House proceedings



	9
	3.51

PM
	House adjourned upto 4.30 PM

	10
	4.35

PM
	House re-assembled.

	11


	 4.36

PM
	   Introduction of Government Bills:
(1) ‘The Delhi Fire Service Bill, 2007’: Smt. Sheila Dikshit, Chief Minister  introduced ‘The Delhi Fire Service Bill, 2007 (Bill No.8  of  2007)’ with the leave of the House.

(2) ‘The National Capital Territory of Delhi (Incredible India) Bed & Breakfast Establishments (Registration & Regulation) Bill,2007': Shri Arvinder Singh Lovely , Minister of Tourism  introduced ‘The National Capital Territory of Delhi (Incredible India) Bed & Breakfast Establishments (Registration & Regulation) Bill,2007 (Bill No. 9 of  2007) with the leave of the House.

  

	12
	4.38

PM
	Members of Opposition continued raising slogans causing disturbance in the House proceedings.


	13
	 4.41

PM
	House adjourned upto 2.00 PM on 14th September, 2007 .
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